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1 CO 4141/2025 MAHENDRA THACKER
 Mobile:9836331088
 Email:ADVSBMUKHERJEE@GMAIL.COM

MRINMAY NANDY 19-12-2025 CAVEAT DECLARATION

2 CO 4182/2025 TAPAN DEY AND ANR.
 Mobile:6290464574
 Email:HAZRIPALJOZ@GMAIL.COM

PRALAY HAZRA 19-12-2025 RESPONDENT AND PETITIONER DIST WRONG

3 CO 4186/2025 ARUP CHATTERJEE
 Mobile:7980222439
 Email:FATZHASSAN4@GMAIL.COM

FATIMA HASSAN 19-12-2025 CAUSE TITLE ISSUE

4 CO 4192/2025 ASISH CHAKRABORTY
 Mobile:9734578487
 Email:AGANGULY741@GMAIL.COM

AVIJIT GANGULY 19-12-2025 SAME CASE NO. NOT WRITTEN EVERYWHERE

5 CO 4197/2025 ASIT KUMAR RAY
 Mobile:9609505050
 Email:KBAN83@GMAIL.COM

KAUSTAV 
BANERJEE

19-12-2025 RESPONDENT PIN NOT FOUND

6 CO 4200/2025 SYAMA PRASAD MOOKERJEE PORT, KOLKATA
 Mobile:9903052141
 Email:INFO@RSINGHASSOCIATES.COM

KANCHAN JAJU 19-12-2025 CAVEAT DECLARATION MISSING

7 CO 4201/2025 SYAMA PRASAD MOOKERJEE PORT
 Mobile:9903052141
 Email:INFO@RSINGHASSOCIATES.COM

KANCHAN JAJU 19-12-2025 CAVEAT DECLARATION MISSING

8 CO 4203/2025 SURESH MONDAL AND ORS.
 Mobile:7003510147
 Email:ADVSUBARNA2001@GMAIL.COM

SUBARNA BANK 19-12-2025 LISTING DATE NOT FOUND

9 CO 4204/2025 SYAMA PRASAD MOOKERJEE PORT
 Mobile:9903052141
 Email:INFO@RSINGHASSOCIATES.COM

KANCHAN JAJU 19-12-2025 CAVEAT DECLARATION MISSING

10 CO 4206/2025 SYAMA PRASAD MOOKERJEE PORT
 Mobile:9903052141
 Email:INFO@RSINGHASSOCIATES.COM

KANCHAN JAJU 19-12-2025 CAVEAT DECLARATION MISSING

11 CO 4207/2025 PAPIYA BOWALI
 Mobile:9013429126

TANMOY 
CHATTOPADHYAY

19-12-2025 REQUIRED VOLUME
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 Email:MAILTANMOY2017@GMAIL.COM
12 COT 165/2025 SUBRATA KHOSOS

 Mobile:9674888674
 Email:SAHALEGAL2019@GMAIL.COM

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

13 COT 166/2025 BRIHASPATI KHOSOS
 Mobile:9674888674
 Email:SAHALEGAL2019@GMAIL.COM

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

14 COT 167/2025 TAPAS KHOSO
 Mobile:9674888674

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

15 COT 168/2025 TAPASHI DUTTA
 Mobile:9674888674

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

16 COT 169/2025 ARATI DUTTA
 Mobile:9674888674

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

17 COT 170/2025 DINANATH KHOSO AND ORS.
 Mobile:9674888674

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

18 COT 171/2025 AMZAD HOSSAIN KALAKAR
 Mobile:9674888674

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

19 COT 172/2025 SARASWATI DAS
 Mobile:9674888674

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

20 COT 173/2025 TAPAN KUMAR SADHU
 Mobile:9674888674

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

21 COT 174/2025 BABLU KHOSO
 Mobile:9674888674

AVIJIT SAHA 22-12-2025 LIST OF PAPERS IS NOT MENTIONED. IT MUST BE 
MENTIONED.

22 CRA 
(DB)

458/2025 BIDYADHAR @ BIDYA MAHATO
 Mobile:9830185441
 Email:AMAJITDE7@GMAIL.COM

AMAJIT DE 19-12-2025 MATTER ALREADY FILED

23 CRA 
(DB)

461/2025 XXX
 Mobile:8697379004
 Email:MAILTIRUPATIMUKHERJEE@GMAIL.COM

TIRUPATI 
MUKHERJEE

19-12-2025 ADRESS OF THE RESPONDENT 2 IS MISSING IN 
THE PETITION.

24 CRM (A) 4117/2025 KAMRUL HASAN
 Mobile:7003742336
 Email:KAUSTAVDAS95@GMAIL.COM

KAUSTAV DAS 19-12-2025 LOGO IS MISSING IN THE VAKALATNAMA AND 
PROPER REASON OF THE ABSENCE OF LOGO IS 
NOT GIVEN.

25 CRM (A) 4133/2025 TARAK NATH PAUL
 Mobile:8240562780
 Email:ARKABHATTACHARYA94@GMAIL.COM

ARKA RANJAN 
BHATTACHARYA

19-12-2025 VICTIM IDENTITY DISCLOSED IN THE PETITION.
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26 CRM (A) 4136/2025 AJIMUDDIN SEKH AND ANR.
 Mobile:7001199236
 Email:SMIMTIAJ1993@GMAIL.COM

S M IMTIAJ 19-12-2025 1) ... CLARIFICATION NEEDED REGARDING F.I.R 
ACT WHERE PS CASE DETIALS MENTIONED AT 
WHOLE PETITION ( B.N.S)

27 CRM (A) 4144/2025 JABBARUL SEKH @ JABBAR SK
 Mobile:9733923019
 Email:ASRAFMANDAL79@GMAIL.COM

ASRAF MANDAL 22-12-2025 1. PETIOTIONER IS THE RELATIVE OF THE 
VICTIM, DO NECESSARY...

28 CRM (A) 4150/2025 XXXX
 Mobile:9874561002
 Email:MDJANNAT0003@GMAIL.COM

MD JANNAT UL 
FIRDOUS

22-12-2025 1) ... COMPLAINANT IDENTITY DISCLOSED AT 
WHOLE PETITION AND ANNEXURES...
2).. DEPONENT IDENTITY CARD NOT ATTESTED 
BY COMMISSIONER

29 CRM(M) 2562/2025 JITU MURMU
 Mobile:8017093620
 Email:AKRAMW762@GMAIL.COM

MD. WASIM AKRAM 19-12-2025 PETITIONER NAME STILL VISIBLE IN 
ANNEXURES AND CERTIFIED COPY

30 CRM(M) 2591/2025 WAHID KHAN
 Mobile:9038801633
 Email:BISWAJIT369@GMAIL.COM

BISWAJIT MANNA 19-12-2025 ADDRESSING OF HONBLE ACTING CHIEF 
JUSTICE IS WRONG

31 CRM(M) 2603/2025 SAIDUL MALLICK @ RUEL MALLICK
 Mobile:9831920188
 Email:TARAPADA609@GMAIL.COM

TARAPADA DAS 19-12-2025 MENTION HONBLE HIGH COURT CASE DETAILS 
IN 1ST PARA

32 CRM(M) 2608/2025 PAMPA ROY
 Mobile:9123015328
 Email:NRINDIANROYADVOCATE@GMAIL.COM

NRIPENDRA 
KRISHNA ROY

19-12-2025 G.R. CASE NO MENTIONED IN PETITION IS THE 
FILING NO AS PER CERTIFIED COPY OF LD TRIAL 
COURT. SO MENTION P.T.N NO INSTEAD OF 
FILING G.R. NO

33 CRM(M) 2610/2025 GUDDU PASWAN
 Mobile:8697379004
 Email:TIRUPATIMUKHERJEE@GMAIL.COM

TIRUPATI 
MUKHERJEE

19-12-2025 P.S. DATE WRONG IN 1ST PAGE

34 CRM(M) 2615/2025 BUDDHADEB MAITY
 Mobile:8348396734
 Email:RALAM17111963@GMAIL.COM

SK. REJAUL ALAM 22-12-2025 1. AS PER STATEMENT OF V.G. IN CHARGESHEET 
(NO. 782/2025), PETITIONER MARRIED V.G. SO 
NECESSARY STEPS NEEDS TO BE TAKEN TO 
HIDE PETITIONER AND HIS RELATIVES 
IDENTITY ... 2) WRONG STAMP IN PAGE 1

35 CRM(M) 2618/2025 PUSHPENDU PATRA @ RAJ
 Mobile:7003372991
 Email:ADVOCATE.DDUTTA@GMAIL.COM

DATTATREYA 
DUTTA

22-12-2025 ATTACH SERVICE REPORT OF EW338865340IN

36 CRM 
(NDPS)

1561/2025 MITHU MONDAL
 Mobile:9434057837
 Email:SM.ADV990@GMAIL.COM

SNEHANSU 
MAJUMDER

19-12-2025 1) P.S. CASE DATE MENTIONED IN PETITION NOT 
MATCHING WITH CERTIFIED COPY OF LD TRIAL 
COURT .... 2) DEFECTIVE IN VAKALATNAMA
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37 CRM 
(NDPS)

1563/2025 AJFARU SK. @ KALU @ AJFARUL HOQUE AND 
ORS.
 Mobile:9830661177
 Email:SHIBASISCHATTERJEE@GMAIL.COM

SHIBASIS 
CHATTERJEE

19-12-2025 1) MENTION P.S. NAME IN PRAYER PARA ... 2) 
NDPS CASE NO WRONG IN 1ST PARA

38 CRM 
(NDPS)

1567/2025 SAIDUL SK @ SAHIDUL SK
 Mobile:9002104364
 Email:PALASHBEPARI@GMAIL.COM

PALASH BEPARI 19-12-2025 P.S. CASE DETAILS WRONG IN PETITION

39 CRR 5134/2025 BANDANA MUKHERJEE
 Mobile:9874647927

NARAYAN 
CHANDRA GHOSH

22-12-2025 WRONG COURT MENTIONED IN THIS PETITION

40 WPA 27318/2025 GOVIND KUMAR NIGAM
 Mobile:9231511115
 Email:MMVERMALEGAL@GMAIL.COM

ABHISHEK VERMA 19-12-2025 RESP. NO 1 PINCODE WRONG.

41 WPA 27355/2025 RUPA GHOSH AND ORS.
 Mobile:9475477771
 Email:DEBRUPCHOUDHURY84@GMAIL.COM

DEBRUP 
CHOUDHURY

19-12-2025 ADV AUTHORIZATION CERTIFICATE MISSING

42 WPA 27375/2025 REKHA RATH
 Mobile:7060729425
 Email:KAUSTUV94@GMAIL.COM

KAUSTUV SHOME 19-12-2025 LOGO NOT FOUND.

43 WPA 27376/2025 SUDHANGSHU GHOSH AND ANR
 Mobile:6290980940
 Email:THEPRASAD98@GMAIL.COM

PRASAD 
BHATTACHARYYA

19-12-2025 PETITIONER NAME MISMATCH IN AFFIDAVIT.

44 WPA 27388/2025 PARVEZ AKHTER AND ANR.
 Mobile:8240994839
 Email:PRIYANKATHELAWYER02@GMAIL.COM

PRIYANKA 
BHOWMICK

19-12-2025 SUB. CAT. CODE WRONG

45 WPA 27389/2025 TUMPA MANNA
 Mobile:9433355339
 Email:MOLOYROY640@GMAIL.COM

MOLOY ROY 19-12-2025 SUBJECT CATEGORY CODE WRONG

46 WPA 27390/2025 TUMPA MANNA
 Mobile:9433355339
 Email:MOLOYROY640@GMAIL.COM

MOLOY ROY 19-12-2025 RESPONDENT1 PINCODE MISSING

47 WPA 27397/2025 VIVEK KUMAR SINHA @ VIVEK KR. SINHA
 Mobile:9830685725
 Email:CHAK.PARTHA@GMAIL.COM

PARTHA 
CHAKRABORTY

19-12-2025 SHORT LIST OF DATE MISSING

48 WPA 27425/2025 SIMA BISWAS (MUKHERJEE)
 Mobile:9836446772
 Email:KUNALGANGULY05@GMAIL.COM

KUNAL GANGULY 22-12-2025 PET. SIGNATURE AND CAUSE TITLE IS NOT 
MATCHED
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49 WPA 27447/2025 SK. ABDUS SATTAR AND ANR.
 Mobile:9232689393
 Email:SALILMAITI.ADVOCATE@GMAIL.COM

SALIL KUMAR MAITI 22-12-2025 CETIFICATE IS MISSING AT PRAYER PAGE

50 WPA 27465/2025 MD. JASIMUDDIN
 Mobile:9875318282
 Email:GOLAMMOHUDDIN1974@GMAIL.COM

GOLAM 
MOHIUDDIN

19-12-2025 1.LOGO NOT FOUND.
2. SUB CATEGORY CODE WRONG.

51 WPA 27478/2025 THE KRISHNAGAR CITY CO OPERATIVE BANK 
LTD AND ANR
 Mobile:9064066844
 Email:MAIL_BHARUZZAMAN59@YAHOO.IN

MD. 
BAHARUZZAMAN

19-12-2025 SUB CAT CODE MISSING

52 WPA 27481/2025 THE KRISHNAGAR CITY CO OPERATIVE BANK 
LTD AND ANR
 Mobile:9064066844
 Email:MAIL_BHARUZZAMAN59@YAHOO.IN

MD 
BAHARUZZAMAN

19-12-2025 SUB. CAT. CODE MISSING

53 WPA 27496/2025 SHYAMAL CHAKRABORTY
 Mobile:9123332440
 Email:PRITHISHCHANDRA99@GMAIL.COM

PRITISH CHANDRA 22-12-2025 RESPONDENT STATE IS MISSING

54 WPA 27501/2025 MAHESH MONDAL AND ORS.
 Mobile:9875318282
 Email:GOLAMMOHIUDDIN1974@GMAIL.COM

GOLAM 
MOHIUDDIN

22-12-2025 NO LOGO

55 WPA 27525/2025 SUJIT GHOSH
 Mobile:9088203041
 Email:KUNDUDEBASISH83@GMAIL.COM

DEBASISH KUNDU 22-12-2025 NO LOGO
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